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Sri Bhagwan Vs. Director General,
Deptt. of Posts a Qcs.

The petitioner filed this review

application CHi 20.5*1993 seeking review of

the judgaent of the Tribunal dated 13.3.^1992,

The office having noticed several defects

including the one regarding limitation,

notified the same to the petiticHier for

re.ctificaticsi. The petitioner has not

rectified the defects. He has no\6. shovin

how the applicaticsi is within time nor has

he filed this applicaticxi within tadne.

There is also no application for condonation

of delay. Insfeiti^of rectifying the defects
he has filed a fresh review application.

The main objection regarding the review

application being barred by time still

subsists. None appeared for the petiticsier

though called twice. Ihe defects have also

not been rectified. Hence, this review

application is dismissed.-
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